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meat during 1he year ending the 
lis t day of March, 1958, in res
pect of 'Capital Outlay on Ports"'.

D b m a x d  N o . ISO— C a p it a l  O u t l a y  o h
R o a m #

"That a sum not execeedtng
Rs. 8,45,83,000 be granted to the
President to complete the sum 
necessary to defray the charges 
which will come in course of pay- 
ment during the year ending the 
list day of March, 1958, in res
pect of 'Capital Outlay on Roads’ ”.

D b k a n d  N o . 181—O t h e r  C a p it a l  O u t
l a y  or t h e  M in is t r y  or T r a n s 

p o r t  a n d  C o m m u n ic a t io n s

'That a sum not exceeding
Rs. 11,52,92,000 including the sums 
already voted on account for the 
relevant services be granted to the 
President to defray the charges 
which will come in course of pay
ment during the year ending the 
81st, day of March, 1958, in res
pect of ‘Other Capital Outlay of
the Ministry of Transport md
Communications’

M in is t r y  o f  In f o r m a t io n  a n d  B r o a d 
c a s t in g

Mr. Speaker: The House will now
take up discussion of the Deirands 
for Grants Nos. 64, 65, 66 and 121 
relating to the Ministry of Informa
tion and Broadcasting. As the House 
is aware, 2 hours have been allotted 
for the Demands of this Ministry.

Hon. Members may hand over at 
the Table within 15 minutes, the
numbers of the selected cut motions 
which they propose to move. I shall 
ask the Members to move them if the 
members in whose names those cut 
motions stand are present in the House 
and the motions are otherwise In 
order.
D e m a n d  No. 64—M in is t r y  o f  In f o r 

m a t i o n  a n d  B r o a d c a s t in g

Mr. Speaker: Motion moved:

That a sum not exceeding
Rs. 7,71,000 be granted to the
President to complete the sum
necessary to defray the charge* 
which will come in course of pay
ment during the year ending the
31st day of March, 1958, in res
pect of ‘Ministry of Information 
and Broadcasting” ’.

D k m a n d  No. 65—B r o a d c a s t in g

Mr. Speaker: Motion moved:
“That a sum not exceeding

Rs. 2,21,60,000 be granted to the
President to complete the sum
necessary to defray the charges 
which will come in course of pay
ment during the year ending the
31st day of March, 1958, in res
pect of ‘Broadcasting” '.
D e m a n d  No. 66—M is c e l l a n e o u s

D e p a r t m e n t s  a n d  E x p e n d it u r e
uffDER t h e  M in is t r y  o f  In f o r 

m a t io n  a n d  B r o a d c a stin g

Mr. Speaker: Motion moved:
“That a sum not exceeding

Rs. 2,02,44,000 be granted to the
President to complete the sum
necessary to defray the charge* 
which will come in course 
of payment during the year end
ing the 31st day of March, 1958, in
respect of ‘Miscellaneous Depart
ments and Expenditure under the 

. Ministry of Information and 
Broadcasting* ”.

D e m a n d  No. 121—C a p it a l  O u t l a y  o k
B r o a d c a s t in g

Mr. Speaker: Motion moved:
“That a sum not exceeding

Rs. 1,98,34,000 be granted to the
President to complete the sum
necessary to defray the chargee 
which will come in course of pay
ment during the year ending the
31st day of March, 1958, in res
pect of *Capital Outlay on Broad
casting’
Does the hon. Minister desire to say

anything in the beginning?
The Minister of Information and

Broadcasting (Dr. Keskar): May I
know how much time is allotted?
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Mr. Speaker: Two hours. How much 
tune does the hon Minister want?

Dr. Keskar. About half an hour
Mr. Speaker: All right Then it 

will be reserved m the end. Out of 
two hours 1 give ten minutes to each 
Member

Sardar A. S. Saiga! (Janjgir) We 
want more time to be given to broad
casting

Shri Raghunath Singh: Yes, broad
casting is very important

Mr. Speaker. What can I do7 
Whatever the sub-committee passed 
and the committee accepted was plac
ed before the House The Business 
Advisory Committee’s recommenda
tion was accepted by the House

Sardar A S Saigal: Let us have the 
spdech of the hon Minister tomorrow

Mr. Speaker: Then today we have 
half an hour more Yes, the hoYi 
Member there

Shri Kmnaran (Chirayinkil) I 
would like to speak on the cut motions 
standing in my name, and also refer 
to certain points raised by Shn Tanga - 
mam m the cut motions tabled by him

This Ministry is m charge of three 
important media of mass communica
tion, namely the radio, the film and the 
press Of these, the most important is 
the radio The broadcastmg system in 
India is directly and fully controlled 
-by Government Even though the 
.spokesmen of Government claim that 
AIR is liiudelled on the BBC, we know 
that that is a claim which is very far 
from the truth Whatever may be the 
defects and shortcomings of the BBC, 
it has certain good points, and it has 
certain valuable standards The BBC 
is very zealous of maintaining its auto
nomy and independence It has fought 
against governmental interference, and 
it has maintained its autonomy H  
independence through all these years 
But here in India, AIR is completely 
controlled by Government And what

is worse the party m power is using it 
as a medium for their private political
propanda.

It is a shameful fact that even in 
its newsbroadcasts, AIR is openly hiss
ed- During elections and other impor
tant occasions, the All India Radio is 
used by the partly in power to further 
their own interests and also to propa
gate their own polices and program
mes It is m the field of culture that 
the bureaucrats controlling the AIR 
are doing the greatest havoc I do 
not say anything about the content of 
the cultural programmes of AIR But 
what I would like to point out is the 
pitiable position to which our writers 
and artists have been reduced by the 
bureaucrats who are entrenched in 
AIR Any anst or wnter who has 
anything to do with AIR will tell you 
the way in which his independense, 
his initiative and also freedom for 
creative work has been stifled with

It is no exaggeration to say that 
AIR has become almost a slaughter
house, so far as the writers and artists 
are concerned In the cultural pro
grammes there is a set pattern from 
which no variation or departure can 
be made by the artists or the produ
cers It is stated in the report of the 
Ministry for the year 1956-57, that the 
scheme for programme production 
staff initiated last year, was placed 
on a systematic and sound footing 
Under this scheme, some of our fore
most writers and dramatists were 
appointed as programme production 
staff I know from my own expen* 
ence in Kerala that two of our best 
writers one a great poet, and the other 
a great novelist and dramatist, were 
appointed to the programme produc
tion cadre, but they now admit that 
they have now become misfits in their 
capacity as producers The fault Is 
not theirs, because we know that they 
are eminent people, and they have 
contributed much to the progress of 
culture m our State; and they have left 
a permanent mark on the cultural life 
of our people But they have now 
become defeatists, they have become 
frustrated, and they openly say that
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they have become useless officers or
whatever else you may call them.

*
Surely, the reason for this frustra

tion on the part of the producers, 
artists and writers is the interference, 
the bureaucratic interference from tne 
Centre and also from the Director who
is in charge of the radio station there,
I know that in almost all the States, 
persons who have nothing to do with
the culture, language or literature of
the people of the State in which they
are appointed have been appointed as 
Directors of the radio statelons. They 
will always be in conflict with the 
people who are really doing the 
job there.

If my information is correct, a 
gentleman who belongs to Punjab—I
do pot know whether he is from East 
Punjab or West Punjab—has been ap
pointed as the Director of the radio
station at Trivandrum. I know that 
certain Malayalees have been appoint
ed as Directors at other stations. I 
do not grudge that. I do not complain
that people from other States have 
been appointed as Directors of radio 
stations in some of the States. My 
only point is that even the people who 
are appointed from Punjab or from
any other remote State must know the 
language of the people residing in the 
area were the radio station is located. 
That is my only point. I am not 
against people belonging to remote 
States being appointed at radio sta
tions in other States.

Another point that I would like to
make is that once an artist or a writer
is appointed to the programme staff 
or any other post in AIR, he is consi
dered to be a loss to the people, and 
a loss also .to the culture. Hie people
would say that he has sold himself 
away for just a handful of silver. Why 
should that be so? After all, All
India Radio is considered to be an 
lnsttttttfcaiK which disseminates culture 
•Ad whfcfe works for raising the cul
tural level of the people. But we find 
that the artists and writefs who are

appointed in All India Radio feel that 
they are not wanted there. They are
not expected to do any independent 
work there, and their creative power 
is not utilised there. This state of
affairs must be put an end to. If the 
objective of Government is that All 
India Radio should become an insti
tution which would further the cul
tural life of our people and improve
the cultural level of our people, then 
certainly, the artists, writers, musi
cians and other people who work
there must be given at least some 
degree of freedom.

The next point which I would like
to mention is the concentration of
power in Delhi. I do not refer to the 
concentration of political power, but 
to the concentration of cultural power
that is in Delhi. The regional stations 
of All India Radio have no freedom
even in regard to small details of
broadcasting. Everything has to come 
from Delhi.

I know that there are certain advi
sory committees. But they are mere
eye-wash. We know the role that
they are expected to play, but the
advisory committees are not even fun
ctioning or meeting very often, and the 
suggestions made by them are not 
accepted by the radio authorities.

Some people controlling the destiny
of our nation and also controlling this 
Ministry are under the impression that 
India is Delhi or merely some northern
part of the country. But the real
India is the India from the Himalays 
to the Cape Comorin; it is only all the 
State joined together that make our 
great country. Similarly, in the mat
ter of culture also, we have so many 
cultures in our country. Of course, 
there is a national culture, but that is
a culture which is based on regional 
cultures and expressed through the 
regional languages. This very im
portant fact is always ignored by the 
authorities in Delhi, I mean, the au
thorities controlling the All India 
Radio. *

Most of the regional languages are 
very ancient and they have a very
good literary and cultural heritage. 
One of the purposes of the AIR, we
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[Shri Kumaran] 
are told, is to approach the people*
to carry the Five Year Plan to their 
homes and tell them what is our plan
«nd how we can implmnent and make 
it a success. If that is the intention 
of the Ministry, it must certainly give 
more importance to the regional 
languages than to Xnglish or Hindi,
even though Hindi is the national and 
official language. We are not against 
propagating Hindi and giving im
portance to it, but if you want to
approach the people to carry the Plan 
to the people, you must approach 
them through their language. That is 
the only way to approach then.

The question of setting up separate 
National Councils for broadcasting
was »■-" up some years ago by the 
British Government. The Burridge 
Committee there had recommended in 
1951 that National Councils for broad
casting should be set up for Scotland, 
Wales and Northern Ireland. Gov
ernment issued a White Paper in 
which it was laid down that national 
regions be established in Soctland, 
Wales and Northern Ireland. It in
creased freedom and responsibility. 
In pursuance of that, these National 
Councils for Scotland and Wales were
established to control the policy and 
content of regional broadcasts. This 
is the model that we should adopt as 
far as our separate regions are con
cerned. I hope the Ministry will take 
this up as an urgent matter and will 
give more autonomy and indepen
dence and initiative to the regional 
broadcasting stations.

We have had two Committees of
lD^ahy, c m  for films and another 
for the Press. But so far we have 
KnH no inquiry into question of broad
casting. This is a very important 
matter. The BBC is having perio
dical Royal Commissions of inquiry
—every five or ten years. We must 
expand to develop the .........broad
casting system here. The technique, 
of broadcasting is fast changing. 
We want technical improvement, and 
so for that purpose, we must have 
•ome guiding policy and data. Hence

the Ministry must take steps to sat 
up an Inquiry Commission without 
any delay as an urgent matter.

The Ministry itself admits that on* 
of its duties is to give internal publi
city to the Government Of course, 
every Government has some organ 
of publicity. Nobody will object to
that, but the misconception as to
the purpose or method of publicity
in the minds of certain people here, 
especially in the various divisions of
the Ministry, becomes really a hind
rance to real publicity work in India. 
In this connection, I may read a pas
sage from the Report of the Press 
Commission:

“A scrutiny of collections of
photographs, press releases and 
government periodicals shows a 
tendency to ignore the fundamen
tal achievements or objectives
and to spotlight the dignitaries 
to emphasise the persons and not 
what they have done. Hie infor
mation directorate and the gov
ernment publications should 
eschew such a stultifying ten
dency”.
I hope the Minister will certainly

try his best to remove this tendency.
Mr. Speaker: The hon. Member has 

already taken 18 minutes. There 
are only two hours. The hon. Mem
ber’s Group was also reprensented 
on the Committee which decided 
allotment of time.

Shri Komaran: I am the only
spokesman from this Group.

Mr. Speaker: I am unable to do 
anything more even then. He can 
have a minute more.

Shri K tuna ran: Certain books and 
pamphlets are published by the 
Publications Division. They are well
got up and well printed. They are
very good to see; and to handle them 
is comfortable. But the matter 
which is given there is very badly 
presented and people will do any
thing but read it  All the power at 
the hands of the Ministry or the Gov-
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eminent cannot make the people 
read it. The material is so shabbily 
produced and presented. Even in 
the case of some good books and 
pamphlets, the distribution is so 
bad that it will be hoarded some
where in some dark corridors of the 
Ministry. This Ministry is said to 
be the greatest hoarder of books and 
pamphlets in this country. This 
defect must also be rectified and our 
Five Year Plan publicity must be 
made more effective and popular.

Shri Heda (Nizamabad): Before
I make some points, I would like to 
reply to one point made by the pre
vious speaker. His complaint was 
that AIR was employing the best 
writers and poets and thereby these 
writers and poets were lost to the 
country. It is a very strange com* 
plaint, and I have heard it many 
times before. If these writers and 
poets are starving, their complaint 
against Government is that merit is 
not recognised. If they are given 
good posts, then the complaint is that 
they are lost to the country. A few 
years ago I myself was feeling 
that we had got so many good 
writers, so why did pigmies oc
cupy important positions in dif
ferent AIR centres. But I find 
that in the last few years there has 
been o very marked improvement, 
and here I agree with the previous 
speaker that the best writers and 
poets have been appointed not only 
in Kerala but all over the country. 
With some of them I had an oppor
tunity to discuss the matter. I found 
out that their independence, their 
freedom of writing and their free
dom of criticism had not been ham
pered in any way. Of course, they 
got a better life of ease. I think 
some of my friends are enamoured 
with tiie idea of the French writers 
that real writers or poets or artists 
will be able to give of their best only 
when they are starving or rebelling 
against the country. What is happening 
today? These writers of ours may not 
be giving those pieces of agitation at 
literature. But so far as creative litera
ture is concerned, I do not think there 
is any ground for complaint

Now AIR has made such vast and 
rapid progress that it is very diffi
cult to summarise it in a few minutes 
Probably this is the only broadcast* 
ing system which has to cater to 
such a vast population speaking so 
many languages. In all the langua
ges scheduled in the Constitution and 
also in English, these broadcast take 
place.

Besides, broadcasting takes place 
in 2Q tribal languages. Not only 
that; various types of dialects, and X 
think as many as 48 dialects, are 
also touched.

The rapid progress made by the 
AIR can be indicated only by two 
figures, that AIR broadcasted 19,000 
hours of programme on the Home 
Service and 6,500 hours in the Ex
ternal Service in one year.

Besides Indian languages we have 
touched the other languages. There
fore, in such a short time the pro
gress made by the AIR is very com
mendable. The Sahitya Samaroh 
and National Programme and Operas 
have taken place and are very com
mendable.

Some novel features have been in
troduced in recent years. Operas based 
on classical or folk tunes have 
been broadcast and they are a very 
welcome new feature. Hie Vrfnd 
Sangeet or group music, both choral 
and orchestral has been included in 
the regular schedule. Then the ex
periment made in Swaddha Sangeet 
and the National Programmes have 
given a great impetus to the culture 
of our country.

So far as rural broadcasting is con
cerned, very satisfactory progress has 
been made. Twenty-nine thousand 
community sets have been supplied 
to the different States. In my own 
experience, wherever I had rimnces 
to go to the rural areas, whether ia 
my own constituency or certain other 
areas in the tribal places which, I 
have visited in my capacity as flu  
President of the Andhra frmtish 
Adim Jati Sewak Sangh. the com
munity sets supplied 4o them h m  
done very good publicity.
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{Shri Heda]
My friend had complained that the 

Five Year Plan publicity la not made 
properly. Many times I feel that if 
we the Members of Parliament at
tend a few programmes in theae 
rural programmes, we are sure to be 
benefited. They are so good.

One feature which had appealed to 
every section—and X think all opposi
tion parties would agree with me 
—was that in the last general elec
tions the coverage that the All India 
Radio gave us very fair and quick.
( do not think that any party had 
any ground for making any com
plaint.

Lastly the Drama Division and 
particularly the Drama festival have 
started very well. I also attended a 
few dramas and I was reminded of 
the open air theatres of Rome. They 
have achieved in Rome a very good 
name and about 60,000 people could 
attend these dramas at a time. I 
think we have also started very well. 
There is a great scope for advance to 
be made and I hope it will be done.

So far as publication is concerned, 
there are two magazines, particularly 
the Ajkal and the Bal BHarati. They 
appeal to me most. The Ajkal ap
peals because of Its get-up, the 
photos; the material is up to date and 
pleasing to the eye. One great fea
ture of Ajkal is that it has short 
stories and poems and articles from 
different languages of India are trans
lated in it. Thus we can get glimp
ses of the literature of the whole 
country.

This was a thing started by late 
Munshi Prem Chand under the 
Inspiration of Mahatma Gandhi in his 
magazine Hans. Even after the death 
of Munshi Prem Chand, it continued 
for some time and I am very glad 
that such a novel feature has been 
consistently done in this Ajkal. Ajkal 
is coming only in two languages and 
could be had in more languages, even 
in Marathi or Telugu or other langua
ges. if we gfet translations by other

language writers and poets, then it 
would be very interesting.

My last point is about a contro
versial matter. Xt is about commercial 
broadcasting. We know that the 
Ceylon Radio is minting money by 
broadcasting a volume of music and 
giving advertisements. A lot of opin
ion is found in our country that we 
should also start commercial service 
and thereby earn this money. One 
feature is that we are losing very 
large foreign exchange. So much 
money from India is flowing into 
Ceylon in payment of the' advertise
ments I know that the Department 
and the Minister hold very strong 
views so far this commercial broad
casting is concerned. I have nothing 
to refute those views. But I would 
urge upon the Minister to take into 
consideration the magnitude of the 
amount that is going out. I think it 
is much more than the total cost of 
the operation of the entire Ceylon 
Radio. Therefore, he should devise 
ways and means so that these adver
tisers may not be able to get the 
exchange money and may not be able 
to send money out of India. I think 
there are enough ways and means; 
and if he takes it to heart and seeks 
the co-operation of the Finance Min
istry, it will not be difficult.

So far as advertising is concerned, 
we are following the British broad
casting system and I think it is a good 
augury, in the sense that not only 
freedom or independence or balance 
is maintained in the All India Radio 
but we do not allow it to become 
cheap. But, there are certain weak
nesses of the human mind. Human 
mind is very receptive, particularly 
the minds of young men and women. 
Therefore, the Radio is a powerful 
medium. It is just possible that an 
era of television may be ushered in 
India though I see no sign of it in the 
next Five Year Plan.

In the United States, there is the 
other extreme. There you wiQ Bod 
every boy and girl listening to soma 
television programme or other. They



9617 Demands, jor  Grant* 8 AUGUST 1957 Demands for Grants 76l%

are getting some advertisement broad
cast or oth«r. The result is that very 
precious time is lost. Even those 
people .who listen to the Ceylon 
Radio have expressed their intelligent 
opinion. They told me that instead 
at listening to all those news they 
record the film music and then turned 
off the news. From that it is very 
clear that what the people here need 
is more of film music. They do not 
need so-called advertisements. If the 
quantum of film music which is large 
enough looking at the taste of our 
population is Increased it would do 
good. If we are really democratic, if 
we really want to cater to the desires 
or the urges of the people, still more 
of film music should be allowed. I 
would suggest that one or two stations 
may be specialised to give film music 
all the hours that are reserved for 
broadcasting.

If we take these measures, it is 
more than possible that the menace 
that we have to face from the Ceylon 
Radio will be diminished. At the 
same time, it is just possible that we 
may be able to persuade the Indian 
advertisers also. An interesting 
feature of this Ceylon Radio is that 
it does n«t broadcast these advertise
ments to its own population. It is 
closed for the Ceylonese population. 
They have managed it in such a way 
that it is heard only in India and it 
shows that the Ceylon Government or 
the Ceylon Broadcasting Department 
are not in agreement or rather they 
would not like the ears of their own 
residents to be poisoned by these 
advertisements. But, they are in 
need of money; or, the lure of money 
is so great. Became of the last war 
they have got a very powerful broad
casting set. Therefore, they are taking 
advantage. I would urge upon the 
Government to go into the question 
thoroughly and see that as many 
ways and means as are possible are 
adopted to decrease the volume of 
Ceylon Radio and thus save our 
young men and women from hearing 
these undesirable and big number Of 
advertisements.

Another point is about the advisory 
committees. My previous speaker alae 
referred to it. Some of the advisory 
committees are working very well, 
some of them are not working so 
well. I think the defect does not 11* 
with the nature of the committees 
itself. Many times the choice of peo
ple is good. Those members take 
interest and express their individual 
opinion. My only point is, if any 
member holds strong views on any 
particular aspect there must be some 
way by which those views can go 
direct to the Minister or the Director 
General, without need for that mem
ber to go to the Press. It may be dealt 
with in the routine procedural way, 
so that his or her views may have 
the impact that they deserve. Many 
times we see that it is not the 
majority or minority view that mat
ters. Novel or good ideas are first 
heard from one person, slowly they 
spread and after some time they 
become the majority view. There
fore, whether the view is held by one 
person or more than one person in the 
Advisory Committee should not count. 
If there is any strong opposition or * 
sort of protest by any member of any 
advisory committee to the general 
view held by the advisory committees 
and carried on by those centres, I 
suggest that such views should be 
directed to the Minister and Director- 
General as a matter of course.

With these suggestions, Sir, I again 
express my appreciation of the great 
work that the Ministry of Informa
tion and Broadcasting has done. So 
far as publicity is concerned, in the 
First Five Year Plan they have done 
very well and I am sure in the 
Second Five Year Plan they will do 
still better.

Shri Bimal Ghose (Barrackpore);
Mr. Speaker, Sir, a feature which 
impresses one, rather unfavourably, 
about the functioning of the informa
tion department is its tendency 
towards over-centralisation. Wheraas 
the modern trend is towards decen
tralisation, towards building up exten
sion services, towards developing and 
activising, let us say, State and loeal
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agencies, it appears that the informa
tion department is seeking to build up 
an -empire in Delhi and direct activi
ties from here. The result often is
that in a vast country like India the 
contact at the periphery is weak and 
-the results also are not so effective, 
i f  you take any other department of
the Government, let us say, the agri
culture, education or health depart- 
ment, the Central Government 
functions primarily through the State 
and builds up State agencies which
they succour and guide. In the case 
-of the information department it
functions more or less only from
Delhi.

The result is, naturally, what one 
would expect, not very good. In the 
first place there is lade of co-ordina
tion, and although the hon. Minister 
may say that he holds conferences of
State Ministers from time to time and 
these conferences pass resolutions, I
do not know how often those resolu
tions are given effect to. The State 
Governments have their own infor
mation departments and they function
their own way. In the case of conflict > 
between the State and Central Gov
ernments, I mean to say if the per
son who is in charge of the State 
Information department thinks that 
the Central Government is doing 
something which he does not approve 
of, he can sabotage that and he can 
have what he wants.

Dr. Kesker: Is the hon. Member
speaking of other departments of the 
Ministry? Is he talking of the Radio 
and other departments?

Shri Rimal Ghose: Of all the
departments I feel that the informa
tion department functions primarily
from Delhi, and it is not like other 
Government departments.

Dr. Keskar: May I point out that 
as far as other departments are con
cerned, the Central Information and 
Broadcasting Ministry has no status 
In the States? There is an Informa
tion Ministry in the States and we
cannot go over its head.

Shri W aal Ghate: X quite realise
that But one might say that the 
Central Agriculture Ministry has no
status in the States. What does flu
Central Agriculture Ministry or the 
Health Ministry do? They assist the 
State efforts. They see that in the 
States things are done in a better
way. So, what I want the Central 
Information and Broadcasting Minis
try to do is to function as a sort of
extension service, pooling information, 
knowledge and experience, and then 
assisting the State information
agengies also to develop on proper 
lines.

The State Governments have not 
the money to develop their informa
tion service. I am sure it is the 
desire of the hon. Minister that publi
city, let us say, about the Five Year 
Plan should be carried out to the 
remotest comer of our country. If
that is to be done, that can be done
only through the State Governments, 
if they have adequate information and 
publicity service. But they have no
money.

I wish the Central Government 
here would do something on the basis 
of matching grants, it would encour
age the States to do the same thing 
as is being done in other Ministries 
and say: "You do this, we will give
you 50 per cent, or 25 per cent of
the money." That will encourage the 
States to do things which probably
they now do not have the finance to
do.

Another bad effect of centralisation
may be referred to and that is in the 
department at advertising and visual 
publicity. All advertising has been
centralised. Hie result is that if in
the remotest comer of a State a Cen
tral Government department wants 
to do something, let us say that the 
food department wants to sell off
something and wants to call a tender, 
then it has to refer it to the regional 
officer who has to refer it back to his
own department in Delhi and that
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department will refer to the informa
tion department Then it will be 
referred to the Directorate and the 
advertisement calling for a tender 
will go out from there I do not 
intend to say that there may not be 
reasons for centralising matters. In 
certain things, in matters of policy 
there may be necessity for centralis- 
mg, but in such small matters I do 
not think that it does any good to 
centralise them The regional officers 
should be given power so that small 
things need not be referred to the 
Centre, because that sometimes means 
waste and also inefficinecy

Another thing is in regard to visual 
publicity I am aware that there are 
artists from various provinces drawn 
who are domg a very good job of 
work It is not that they are not 
doing a good work, but what happens 
is, when you centralise publicity, sup
posing you want to publicise that 
people should be inculated against 
cholera and you make a drawing, if 
that painter happens to be a Bengali 
he will draw the picture of somebody 
with Bengali features and dress, if he 
happens to be a man from South 
India he will do the same thing, but 
when that publicity material is repro
duced in Assam the people do not 
feel that it is an advertisement which 
has any great appeal to them. So, in 
this matter also I think there is 
necessity for decentralisation

I would have gone on about this 
matter, but I have not got the time 
and there are certain other matters to 
which I would like to refer

I now come to the Press Informa
tion Bureau and the work it does. It 
is a legacy of an office which was 
created in the British tunes, the 
Bureau of Public Information. Its 
main purpose was to furnish in
formation to the press who were at 
that time not very friendly to the 
Government But times have 
changed since then Hie Bu
reau has been converted into a Press 
■'nformation Bureau and it has been 
expanded, but yet the same sort of 
work is being done Now, information 
Is beiag doled out every day in hund

reds, but why should that be done? 
What is the responsibility of the press 
correspondents? Should not they find 
out things for themselves7 It should 
not M the purpose of the Press In
formation Bureau to dole out news 
with sometimes very unfortunate re
sults, because, if the paper is not en
terprising or its correspondent is not 
enterprising the same typing mistakes 
which appeared in the Press Infor
mation Bureau handout will also ap
pear in the newspaper concerned. I do 
not say that the Press Information Bu
reau should not be there It should 
have some other function. It should 
have the function of an interpretative 
kind, explaining say, the background 
of news What is the background? 
Why our Government are doing cer
tain things should be explained rather 
than giving hand-outs which I feel 
kill the initiative at the press corres
pondents

The third point 1 want to raise is 
about the absolute division and sepa
ration of the external services from 
the internal services Of 
course, that is a matter 
over which the hon Minister has not 
full control I realise that, but it has 
some bad effects One bad effect is that 
when we have external publicity in 
the hands of a separate department 
and when the people working in ex
ternal publicity work all the tune 
outside the country, they sometimes 
lack the basis of the information which 
they should purvey. They lose 
touch with the country, because they 
are transferred from one foreign 
country to- another, and they do not 
come back to this country, so that 
they do not imbibe the atmosphere 
in the country and thereby they lose 
touch Otherwise, they would be 
better able to explain things about 
this country in countries abroad.

On the internal side also, there is a 
bad effect, if you send people abroad, 
they could get new ideas and they 
could utilise and apply their ideas 
to the services within the country But 
this is not done I know the hon 
Minister himself cannot do anything 
about it, but I think I should bring
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it to the notice at the Gbvernment, I
think the Government should do
something about it. It may be said 
that in Great Britain also they have 
two services—external and internal. 
But the answer to that is, two-fold.
First, just because Great Britain does 
it, why should we also copy that sys
tem? Secondly, although they have 
two services, there is the system of
interchangeability of personnel as bet
ween the two services in Great Bri
tain.

The fourth point is this. I may 
refer, in passing, to the excessive con
centration of ownership in newspapers 
which point was also brought about 
in (he Press Registrar’s report The 
Press Commission also had referred to
it and made certain suggestions. 
Since then, it appears that the position 
has become worse. I should like to
know what Government have been
doing in this matter, and what action
they intend to take to bring about a 
better state o f ' affairs in the news
paper world, so that they may serve 
us better

Next, I want to say a few words 
about radio broadcasts. I will en
dorse the suggestion made by my 
friend here that there should be an 
enquiry as to how the radio has been
functioning. In other countries there 
have been certain enquiries. We 
should also try to find out as to whe
ther our radio has subserved its pur
pose and whether there are any im
provements to be made, because in 
other fields of publicity work, there 
have been committees and commis
sions. In other countries there have 
been such enquiries. There is no rea
son why we should not do something 
about it.

I would a ls o  like to endorse, in this 
connection, the suggestion made by 
Shri Heda about formulating a prog
ramme, particularly with regard to 
musk which people like. The hon. 
Minister has been trying to popu
larise classical music. I approve of
that a tte m p t  a n d  I a m  all with him 
that classical music in our country

should be popularised and people
should know something about 
their past heritage. But, at the same 
time, we cannot go against the wishes 
of the people too far. It would be
interesting to find out the extent to 
which Radio Ceylon has been captur
ing the public in this ooun-
try and also to enquire into the rea
sons why it is so. One reason cer
tainly is that they are purveying film
and light music. What I want to say 
is that the hon. Minister, while try
ing to popularise classical music, 
should give more time to light music 
and to film music. I do not know
what is the proportion at time allot
ted to classical music and to other 
kinds of music now. But I have a 
feeling that the proportion of time 
allotted to classical music is much 
more than that allotted for papular 
music.

Finally, I want to refer to political 
broadcasts mentioned at page 18 of
the Administration Report. What It
sa y s  is-

“Controversial party broadcasts 
have again been avoided, and 
though an offer was made by the 
Government to major political 
parties to broadcast summaries of
their manifesto prepared by them, 
it was later withdrawn since the 
response from three of the major 
parties was not encouraging.”

“Controversial party broadcasts 
have been avoided”. That is 
euphemistic language for saying
that broadcasts of only one politi- 
tical party are allowed, because
Government information or Gov- 
emment publicity is all the time 
being broadcast from the radio.
It only means that other political 
parties do not get any chance on 
the radio. I a s k  the hon. Minis
ter whether that is a  desirable 
thing in a parliamentary system
of Government and whether it is 
not desirable that the people 
should know what the opposition
parties are doing or saying. Even
in the report of parliamentary
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proceedings, there is a bias in fav
our of what the Government's 
point of view is. I do not say 
that the opposition is completely 
blacked out, but the fact of the 
matter is that the Ministers and 
the Congress as a whole do get 
move of the time in the radio 
broadcasts.

An Hon. Member: Most of the time. 
Shri Bimal Ghoae: Yes, but that is 

not good I say that in the interests 
of the Government, if they are anxi
ous to develop a parliamentary sys
tem of Government m this country 

An Hon. Member: Thay are not
anxious

Shri Bimal Ghose: If they are not 
anxious, then they should join hands 
with the Communist Party and form 
the Government But, if they are 
anxious, it is extremely desirable 
that they should at least give propor
tionate time if not equal time to the 
opposition parties, and the opposition 
point at view should be ventilated so 
that the public may become more 
enlightened and the enlightened pub
lic be enabled to judge what Govern
ment’s action is and decide for them
selves as to what future policy should 
be

Kumari M. Vedakumari (Eluru): I 
thank the Chair very much for havzrig 
given this opportunity to speak on the 
Demands for Grants under the Minis
try of Information and Broadcasting 
We know broadcasting is an important 
measure in the development of coun
try It is the most manifested sign 
of civic progress It educates the 
electorate and even the farmers 
and the workers and the strain of the 
workers and farmers melts when they 
switch on to the radio The radio 
educates the people, entertains the 
people and publicity is gained so 
much by the broadcasting system. 
Thus the radio is' a powerful measure 
through which we can make the peo
ple educated, cultural and more 
literate

Hie Demand which we were dis
cussing today is different from the 
other Demands Here, we are tackling

the problem at artistes: not only the 
problem of artistes but also the 
problem of aesthetics When we 
speak of the standard of the artiste 
m the programme, we speak also of 
the aesthetic sense of the country 
also. Hus is why, when we tackle 
the problem of the Information and 
Broadcasting Ministry, we also tackle 
the problem of the aesthetic sense of 
India
16 hrs.

The first Radio Club was started in 
India in 1924 at Madras Since that 
time broadcasting has developed by 
leaps and bounds except m one aspect. 
One of the most important measures 
in the development of the broadcast
ing system still remains where it was, 
and some of the problems which were 
never tackled in the Information and 
Broadcasting Ministry, namely the 
plight of the artistes, for instance 
remain on the same basis as they 
were since the last ten years 
But we see now that the exis
ting stations are over-working It 
should be due to the lack of personnel 
or due to lack of facilities, I think 
But one of the important things we 
have to consider is the composition 
and the design of the programme of 
the broadcasting station. The com
position and design of the programme 
is completely vested in the pro
gramme assistant He has to contact 
the artistes; he has to bring the top 
most artistes in the country and 
arrange for the bast most excellent 
programmes This programme assis
tant is a young versatile man, who 
will be in charge of not only one 
department, but so many other 
departments also In small stations, 
he will be m charge of several 
departments and he must know not 
only his job, but the other assistants' 
job also, because it has been the 
policy of the AIR to transfer them 
from one department to another, in 
order to make him well acquainted 
with all the aspects of the broadcast
ing system

But we have to consider that 
sometimes these programme assis
tants have to work from sunrise to
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moon rise. For instance, in the nom 
ine £  transmission assistant goes 
on leave, he has to announce the pro
grammes as an announcer, participate
in the programmes as an artiste, and 
after doing all this work, lie has to
do the routine office job from 10 to 5. 
From this weary man, how can you
expect any good quality programme, 
when he is simply forced to work
just like a machine? He will be com
ing into contact with so many big
people, the highest including in the 
land also. He has to maintain, there
fore, a certain standard. He must be
a jack of all trades'and he must be
able to tackle any aspect of the pro
gramme within a moment's notice.
If at all AIR has achieved any success, 
it is only because of this young band 
of enthusiastic persons, who work for
art not for the remuneration they get 
from it.

Coming to the problems of the 
staff arti/tes, to make a programme 
successful, we must appoint efficient
staff artistes. But at present these 
staff artistes are the least paid and 
the least cared for. They are the
group of persons responsible for soul- 
stirring, excellent, programmes, but
they are the people who are the least 

. paid and least cared for. They are 
appointed permanently on a tem
porary basis and they do not have
any security of service whatsoever. 
They will be at the mercy of the 
station director's whims and fancies.
He can neck than out any time; they 
do not know when they will be
necked out or taken back again. They
are the people who have suffered a 
lot in the broadcasting system. They 
are the people who are responsible 
for the success of the programmes.

About amenities, these staff artis
tes are not even blessed with a room
to take rest in the day time. They 
have to wander under the burning 
sun now and then sitting under che
quered shades of trees in compound
and they have to work from morning
to evening. There are vans, but 
these staff artistes are not even

allowed to enter these vans, aven 
after the national programme* IMe in
the night They are treated Uk» 
this by the authorities. Before a
programme goes on air, these artiste* 
have to rehearse It for hundreds of
tunes, because there should be no
mistakes in the programme. The 
artiste is the man who really builds 
a wonderful world in the weary
world, elevates the soul from its
darkness, and gives something to 
humanity and he is the man who is 
ill-treated by the authorities. I 
cannot express in words how he is 
lll-treated.

For instance, in Vijayawada, there 
are three rooms only. One room is 
completely kept for talks. There is 
only one room in which nearly 40 or
SO artistes have to sit and rehearse 
their programmes. They sit there 
for several hours and they get suffo
cated; they perspire, get choked. 
But nobody takes any interest in
them, because after all, they are all 
poor artistes. The air-conditioning
plant will never work in its usual 
way. I do not know whether it has 
inherited the blood of the authorities, 
but whenever they are deadly in need 
of the plant, it will go out of order, 
tfhen the winter commences, it also
commences to work. The poor staff 
artistes are simply made to die there
sitting in that room for several hours. 
I do not know whether this program
me of the air-conditioning plant in 
Vijayawada has been sponsored by
the authorities or by the people, but 
nobody takes any interest In the poor
artistes to improve their standard of
living or do anything for them. More 
rooms should be given to them; they
should be allowed to use the station 
vans at least in the nights after natio
nal programmes. If you do not give
them the minimum amenities, how can 
you expect the staff artistes to give ex
cellent, soul-stirring, programmes of
the best quality? I cannot express in 
words; they want extraordinary tal
ent from the staff artistes. How can 
they produce qualitative, lively pro
grammes They suffer from the deli
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rium of the heart and muL Really, 
the artistes who like to govern the
whole universe and whisper with the 
Gods, become victims of tears and 
spend their Uvea in melancholy hours 
living in simple holdings and dirty
streets.

This is the plight of the staff art
istes. The heat of the soul is being
beaten down and extinguished by the 
demon of poverty and they have to 
live fr*m hand to mounth. Really
they are depressed by the sad state 
of their poverty. The thoughts which
kindle his soul, lost its beat. His 
fancy shed its silt So, I would
expect the hem. Minister to pay
special attention to the plight of the
staff artistes and give &t least the
minimum necessities. At least we 
must try to make them not to be wor
ried by all these worldly things. We 
must make the artistes free from wor
ries. As an American psychologist 
said, "Worry is the spasm of emotion;
the mind catches hold of something 
and will not let it go.” That is the 
effect at the worry on an artist So,
I think the hon. Minister should pay 
special attention at least to the mini* 
mum amenities, give them a certain
standard of living and expect them to 
give qualitative, excellent, lively and 
entertaining programmes.

We are receiving some complaints 
•bout boredom of the programmes. 
I think this is also due to the plight 
of the staff artistes. Churchill said, 
there are three kinds of deaths in 
humanity—those who are toiled to
death, those who are worried to
death and those who are bored to
death. I request the hon. Minister 
not to make humanity the victim of
the third type of death, by giving our 
programmes with the depressed help
of the artistes. I would like the hon. 
Minister to pay special attention and 
give them the minimum amenities.
H ey  are not even blessed with the 
provident fund scheme. Though this 
question has been raised on the floor
of this Bouse persistently, I do not 
know when they are going to pay
attention to the problems of the staff 
artistes. Every one speaks about the

programmes, allocation of funds, etc.
But, they never take care of the staff 
artistes. They have to pay special 
attention to the staff artistes. They
are the principal people, they are the 
honey of the programmes. They are
the patriots; they are the men who 
make a wonder of the world, who lift
the soul from its weariness. Every
body must recognise the importance
of the staff artistes and pay special 
attention to them. Every one in
the country should join and make the 
hon. Minister come down and give
amenities to the staff artistes and do
justice.

Some Bob. Members: Come down.

Ktfmari M. Vedakumari: From the 
high level.

Coming to the allocation of sums to
the various States, I wish to bring
forward the following figures. Tfeey 
have allotted as follows:

Andhra .. Rs. 10,28,000.
Madras

Punjab
U P .

Rs. 26,87,000. 
Rs. 11,05,000. 
Rs. 26,05,000. 
Rs. 13,35,000.

I do not know what has influenced 
the hon. Minister to allot such a 
small sum to one at the big State in 
India. On what basis has he arrived
at this sum? On the basis of cul
tural development? On the basis of
population? On what basis have they
allotted such a minimum sum to the
cultural State which has produced
Tyagayya and Kshetragna? Does 
Andhra lag behind in cultural deve
lopment? I do not know what is the 
information of the hon. Minister. But,
I know what Andhra B. Andhra has 
produced great poets, writers and 
artists. I think and hope the hon. 
Minister will be impartial at least to
the cultural development of the several 
States in India.

They broadcast some programmes 
in External services. They are broad
casting programmes in Tamil, Xan- 
nada, Gujarati and Hindi. Telugu is
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completely eliminated. It is one of
the richest languages of the world.
It is the Italian of the East. Why it
is completely eliminated and forgotten
by the Minister, I do not know.
There was a lot of agitation from
abroad and they have appealed to the
good sense of the hon. Minister. I
think the appeal would go to the mind
of the hon. Minister and he will do
some justice to the Andhras and their
culture. Again, I request the hon.
Minister to pay special attention to
the Andhra culture and its develop-
ment and be impartial to the cultural
development of the various centres in
India.

Mr. Speaker: Two hours were allot-
ted for this. I have received a num-
ber of chits from various Members.
If the House is willing to sit till
6 o'clock, I have no objection.

Some HOD. Members: Yes.

Mr. Speaker: The hon. Minister
wanted half an hour. I shall call him
at 5-30. Broadcasting is a wide sub-
ject and covers the whole world and
reaches all the comers of the word.
Ten minutes for each Member.
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[MR. DEPUTY-SPEAKER in the Chair 1
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Shri Jadhav (Malegaon): May I
point out, Sir. that there is no
quorum in the House!

Mr. Deputy-Speaker: The bell is
being rung. Now there is quorum.
The hon. Member Sardar A. S. Saigal
may continue.

~~ Sfo f~o ~~: ~
~Rtlf, ~. ~f ~rn ~ em .q ~
f<f'fn: l'fl'C: 'fl'<: <:~ ~ I wn: 00 ;;rro:
aT ~ ~ ~m f'fl' m'flI~IG!lorr 'fiT
~ 0 >Ifumf 5f"rnr+r ~rn 'fl'T ~ ~ I



7$33 Demands /or Grants 8 AUGUST 1957 Demands for Grants 7634

lyfirfrw faa# w ' ht*
wrf* * t S?it fc, m  

* rtf0S Star 3ft  <mrfc n?v*rnT*f 
v r  *ns *r*ftar v t  ^rr |  1

f*rar # «n Pp wrftpesr w jftra
v t  fvcm  «r*w fonr 'Strtt fc, s ro t  w
VT *KTT 5Tft I  I 4  S^TT r̂TfcTT g 
f«F J*r ^  w r # TOTftrcar 
w tfsn rvtft^ *!^  1 f^n^^nTRT^mrffV 

>?£fcspnpr SRTtffrOTta 
STFTfor farm stmt 1 1 aft m i&  cjfspp  ̂
*ftT gft f«B5*r *$ftr«P $ *5  *ft v fr *  
t ^  ^  «nr «rr ̂  spnfar f^ n  strtt
|  y fftftw  aft v tv ^ t «ftr §*rci
w jfro  |  «nr wt e tc  w£ sraTftRr ftwr
T̂cTT | 1

flT W Jfn fr^ r^ n r ^ 5f r » f t ^ f ^ 5T?T 
TOWI^g fWT ^  t  • *T% flwj f*  
*f S^nft w\ V R j^ ft fccs me fa* £ 
ftw  $*n: % «m *r | 1

*  *rft rrg K *  ?t s i^ rr  <n?rr s*r$?rr
f  fa  ?*rnft «r*r**ffa #w*tt 3  * t S.X 
f̂ TTT »Tq PnrdV %CT frr *T VtZT $ SSPSt 

v t t  * t '  araw r «r* i w  Frar^r

*frw fliw ft v r  a rf^ r
t i ^wt wrf̂ r ftp ̂  vw  tt3r*tctt fc 
ftpf fcr fa  fJNnrr ^tvrsr «pt 

f  xftK ^ r r  1

4  wm ?ftr »re *1?  «k$ht g 
fa  g w rcw mft *t aft *£* a ^fb r ttar 
sunf^r f̂ iq: an% f , 3 *nSt Hwn w w  
w  1 1  ^  ffr *> q«n

*  ?wrf^r ftptr *n% # 1

f*n^ w  ^  r
fl't fRT̂; «TVPfhl zfhRT % sftmw f ,

*f Hm  fTT^ % snrrf??r fspr an% » 
wm *rff 1 1  »̂ft ?p̂  It ff*ri 

*rrc r̂ rft «rn̂ t »tt̂ t 5t*rr f«F

vr ^   ̂<mr «fY,
^  # w fR T  Ti- arnft «ft 1 sft 5*n^
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*f f?r *rm% ̂  sir ̂  sjhrr *rff % i 
*ra-RWT Cj ***tft $, %̂psr l̂ TTt itv 
ftOT3TTT5T| I 3W Vtf VW ftsiT 5JTRTT 
| ?ft «ftt ftm  grmT | 1 g*wt
3R?t*f TOPTSTT^t It *!̂ t f*TOT 5(T
t^t $, ^ tt F̂  iirft firtt *rr w m  11 
3ft ^*nrr » ir  ^ftr *nzv wrr ftnm  | 

Kft ̂ cn̂ nft̂ V | if f̂^rR f} 
zft̂RT, vnrfiHfl rNmNr 

*5iiw «flr *nft «net vtgrnirf % wit 
^  ^ft f«TRT sft?rr»r |  m Ur
3ttr ftsqj $ 1 firm bttt ̂ rrit <̂t 
*trj^ 5^tt ^ ftp «rrsr ^ r #  w r
T̂ T I  I fW fWfSv* ^  frtfzv  
*TF*mft «pt gm^r  ̂ i tesĉ  ̂
iftvpr snzvf % f^  ftw *ftr vfiw 
*» ^  »wr f?wrw ^  1 ftrftrs 
% qrvrffiT *ft3Rr % ^ f̂t«r
•^00 5rt WSRTTfr?r »w  ̂\ «wlr 
5r»t arw 5ft *5 «ft fv
%nMM4p»ft % aft sftam t  ;3?t%  ifT^[d<V 
t o r  ^ n r  ftp? «w «?| sitftsr
ftprr w  <
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p n ire  fir# fnpm]
* tftam #  w t  N T  

ft? «rto * w ifln»«
ifarsr %  ? r ? y , « w f t w « r %

v>**,»5ta? tqw% ??«i %
«ftr «^Rrv % *•

sftffPT 1 w  %m fcr f»P *|W tt*v»
n  ^  f  1 « r n * t  to*n# f c r #  %
«*NJ*t ?ft»TT f t ;  in ’*  K X «  #  W l f W * l
* 5f t r *  %  ? * y « ; ,  THTf w  i t f i f e  %
etWS, «TIf5 5?
?•**, TO* * * ? * * *  ??«, *tan* m

*ste* qwftrffoft w fa iw re 5 ^
UKV>«*» ftarr
*/H *TT ?o,l(UVS f^ lT sft fê THTT 
tfVr s^txmw3rf¥f. H VR ^rf^r^t «Ar 

t̂tpt tfhtf vt i «*r
**T STVTT *  5ft w ftr  * o  5TWT *rr*fam
V t f i w w  *T»T W * f t :  A

*Y o  5TW s f t i f  * t  f* f  jftflT*ft % <5PWT 

}WT I ftPF*T fSTt̂ f'T *f VPft p (  for*
3̂  * fn ff v t  f r  13*1% ? r  U V .3 - X *  A
*%? s y . y *  srrar v t  tm r e f t  g $  ^  * r

U * V - * »  y « . y *  ? r w  v t  in*rc*fr
f  i  1 sr% *n^r star $ fa  ?*nt ftaw
ftnfhFT f t  f fe jifr  *Wrf?T (ft I  I 
S*ft %  ^jPT^ttfPT w w N T  ft? ? -y -x ^

% 3 ? - V * 3  ?PF 3PTW  «wf5r&TEt
*pt » ? ? « ;  fR 5*pi *F£Z iRpf^hRi V t ^
»nfff <£?* «rfN r̂
* t *pfr, * # 9 n r t fj f t

«ft *pft, « £ £  PBr*r f i r 't a *  % whr
wftriar v t ^  »pftf iftr w  qfapfaw
fit fta * ! f t  i t  *rif, **r a r ^  % f ? r  ?  3 . n * ;

f t f t m  * m v f  * t  * t  *nflf i

**r% tmrrr *nr %4tf ft? Tt *r*rr̂  
1 1 ^ 2  > Ps?*r wjf % '
fW f  *  n *  «TPT ̂ tT fkm  I  ^
& , *rcr,vff*r, ?m pT^ m fr i ‘

fn il  w 1Vi%w fW hw  ^ ^
u U - w  $ ftsm f fHm ff ifk
fH % ^TfTN W fW W f#
$w v»5 ftwr# Pt»'t̂ T f t  1 *ram
«m r n̂rarr | ftr ?»r w w t ^  ^  f  *rr 
^  1 ^ fr?!T f% « r r r f t r  ^rfipflapr 
^ x 1  ^.e.y »rwr f t  f*Rrw
iW faprftr U -^K  ^ r
f̂lr t«lf ) 

W  ftWT vi *ft ^r wnsrc ^  i  1 

«mwT «irr ^jf ft? ftro ftfaw
*PT *JjF*T U K f -K ^  *  Y * .
? w*n ? ? « n f  *rr ^ t*t 
t e n v x v  *  I ?° w Pfrv srrf ^
w  1 n«nf % vt ^  ?R5 Sr v*r
VT% 5*T ^  T̂TT FTf̂ FT 3PRTT
Vt VT T i l  I

%fx  *  A invfhr ^rrt *r̂ Pr̂ T % ^
t«w«pr v ctt ftp u i * v fr  | ft> mtfm
»i^t ^rrr ftr^ «fln»v eitzr m  tfrot 

« rw  «ftr ait »rw w ^ *r »nr- 
yi W «r gsFr 13*ret ^fiw 1 4 *r̂ t 
v^!tt ftr vm  vt «rw ^t ^  1 A  
wt «p^TTg ft? anr gftref̂ wv  wrz y y

ii?  wfrtmft vt^t %
it "tn vt s w r s».t# % ftn? *w*tt i 

^ * « t t  aft fin n«r ^rft
*rat t  gswr A  fTT^T f  1

WITHDRAWAL OF PROPOSED 
STRIKE BY P. AND T. EMPLOYEES

Mr. Dejmtjr-Speaker: Shrimati
Uma Nehru. Before the hon. Member 
commences her speech, I would like 
to call upon the Minister of Transport 
and Communications to make a state* 
ment.

The Minfcrter of Transport and Casi- 
m h r f —  (Shll Lll ^llllt*Tl>
8hastrl): I shall take only two 
minutes.




